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mE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI DHANIK LAL MANDAL) 
(al and (b). The CBI have registered 
a c.a.5(" against ~1Js. Pillman Aircraft Con-
sultants, Bombay, unclcr F.F.R.A. fOT not 
dq>ositing a Commi .. ion of ahout 'I lakh 
US doJlars for th(' period prior to .:'\()'"('lll-

ber 1975. The case is unrierinve<;tigation. 

(e) No, Sir. 

(d) Does not arise. 

(e) One of the partners has pie,! a peti-
tion in the Bomhay High Court. 
Further nece&Saf\' steps would be consider",l 
in the light of the deci,ion of the High 
·Court. 

Shortage and Import of 
New.priDt 

·44~' SHRI SHANKER SINHA 
BAGHELA : 

SHRI A. ASOKARAj: 

Will the Mini,ter of INDUSTRY be 
plQlla! to It ate : 

(a) wh("the-T he i! awarr' of the ~rious 
crisis because of the curr('nt shortage of 
n~priDt ; 

(b) the reasons for the CUTlent .hort.ge 
of ncwsprin t ; 

(c) the txtent of shortage; 

(d) how Government propose to meet 
the' "hortagr and ~i\'(" fetid to ccnSUmeTSj 

(e) whethcr the import of • newsprint 
il made through S.T.C.; and 

(fl "hether it is a fact that S.T.C. hal 
faiJrd to make timdy import of n{'w~print 

.. this year? 

TIlE MINJ~TER OF ~TATE IN TIlE 
MINI5TRY OF INDUSTRY (SHRI-
MA1 J AEHA M.AITI): (a) to (d). 

• T~' f( i. no cri.i, due to shortagr of nrws-
prmt_ 

Ie) and (fl, Thc import rfnew'print 
i. made through S.T.C. whi<-h has imported 
adequate quantities according to the asse"9-
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ment of demand made by the Registrar 
of Newspaper for India. 

Proportional Representation Stat .... 
wise in Anned Forces 

.4+~' SHRJ KUMAR] A:'I<,\NTHAN: 
' ..... illthe Minister of DEFENCE be pleasa! 
to state: 

(a) whether it i. a fact that Govern-
ment have decided to broadhas~ its recruit-
ment policy for defence servict"S to provide 
proportionate representation to each State 
based on the 1977 census; 

(b) if so, what i. the percentage fixed 
for each State ; and 

(c) which are the !tatel that are not 
adequately repr=nted ? 

THE V INISTER OF DEFENCE 
(SHRI jAGjIVAN RAM\ : (a) to (e\. 
The present policy of the Government has 
been to broad base recruitment. Excepting 
certain class Rtgjmcn~ in the Arm:y. the 
recruitment bfoJow officen cadre is open 
to all classes, castes and rdigions provided 
they satisfy the physical, educational and 
medical standards. The recruitment 
to 'all clas,' Regiments of the Army, as aI.o 
in the Navy and the Air Force is based on 
the reeruitable male population of the State 

• in the age group of 1,-2" yea", according 
- to 1971 censUi and demands are placed 
• accordin~Jy. "\'httt'. howl'vcr. the act ual 

recruitment ina particular StateJUnion 
• Territory fall. bel!>" the proportionate 

ratio, thedeficirnc, is madf' good from other 
StatesjUnion Terrilnrif"!; . 

2. In the CUe of offieen, however, the 
recruitmmt il made on all India basis with-
out earmarlritlg any quota {or any State. 

3. A stat<"'ment .howing the percentages 
of the Recr~itable Malo Population of the 

.. StatesfUr;>ion Territories to total Recruit-
~ able Male Population b"""d on '97' 
• CC"DlUI and the actual reprf:'llt'ntation as on 

Septrmbrr, 1977 is enclosed. 
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